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COMPANY LAW TRIBUNAL ON 28.08.2017
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CP No. 93/ND/2012

Sri Adesh Tandon representing the petitioner in CP No. 93/ND/2012 and
Respondent in CP. No. 94/ND/2013. He informs that the matter is still pending
before the Hon’ble High Court against the impugned order passed by the
Company Law Board.

In view of this, the present case to be heard after the outcome of the pending
matter before the Hon’ble Uttrakhand High Court.

Keeping in view of these circumstances, counsels are advised to furnish copy
of the latest proceedings/ order passed, if any, by the Hon’ble High Court in the
matter and status of the interim order passed, relief granted in the matter.

The matter be listed on 18™ September, 2017
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